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LOK SABHA DEBATES

LOK SABHA

Thursday, November 18, 2010/Kartika 27, 1932(Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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(Interruptions)

11.0 % hrs.

At this stage Shri Dilipkumar Mansukhlal Gandhi and some other hon. Members
came and stood on the floor near the Table.

... (Interruptions)

11.0% hrs.

At this stage Shri Shailender Kumar and some other hon. Members came and
stood on the floor near the Table.

... (Interruptions)
MADAM SPEAKER: Q. No. 121.
... (Interruptions)
MADAM SPEAKER: Please sit down.
... (Interruptions)
JeTET HRAGHT : 37U g4 Gw difvrd | Please put it down.
.. (e
e WA : 37T ATqH S8 |
... (qEr)
MADAM SPEAKER: Nothing will go on record.

(Interruptions) ..."

MADAM SPEAKER: Q. No. 121 — Shri K. Sudhakaran..

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12 Noon.

11.02 hrs

The Lok Sabha then adjourned till Twelve

of the Clock.

* Not recorded.
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.

(Shri P.C. Chacko in the Chair)

MR. CHAIRMAN: Now, Papers to be laid on the Table.

... (Interruptions)
12.01 hrs
At this stage, Shri Ashok Argal, Shri P. Kumar, Shri Shailendra Kumar and some

other hon. Members came and stood on the floor near the Table.

MR. CHAIRMAN: Hon. Members, please go back to your seats.

... (Interruptions)
12.1% hrs.

PAPERS LAID ON THE TABLE

MR. CHAIRMAN: Dr. M. Veerappa Moily.

... (Interruptions)
THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY): I
beg to lay on the Table a copy of the 6™ Annual Statement on the Pending Law
Commission Reports, November, 2010 (Hindi and English versions).

... (Interruptions)

(Placed in Library, See No. LT 3222/15/10)
THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS
AND MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS
(SHRI SALMAN KHURSHEED): 1Ibeg to lay on the Table:-
(1) A copy of the 45" Report (Hindi and English versions) of the Commissioner
Linguistic Minorities for the period from July, 2006 to June, 2007.
(Placed in Library, See No. LT 3223/15/10)
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(2) A copy of the Annual Report (Hindi and English versions) of the Competition
Commission of India, New Delhi, for the year 2009-2010.
(Placed in Library, See No. LT 3224/15/10)

... (Interruptions)
MR CHAIRMAN : Hon. Members, will you please go back?

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H.
MUNIAPPA): I beg to lay on the Table:-
(1) A copy of the Railway Protection Force (Amendment) Rules, 2010
published in Notification No. G.S.R. 400(E) in Gazette of India dated the 13 May,
2010, under sub-section (3) of Section 21 of the Railway Protection Force Act,
1957.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.
(Placed in Library, See No. LT 3225/15/10)

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): 1beg to lay on the Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of the Apparel
Export Promotion Council, New Delhi, for the year 2009-2010, alongwith
Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of
the working of the Apparel Export Promotion Council, New Delhi, for the
year 2009-2010.
(Placed in Library, See No. LT 3226/15/10)



18.11.2010
2) @
(i)
(3)
(i)
@ @
(i)

A copy of the Annual Report (Hindi and English versions) of the Synthetic
and Rayon Textiles Export Promotion Council, Mumbai, for the year 2009-
2010, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government of
the working of the Synthetic and Rayon Textiles Export Promotion Council,
Mumbai, for the year 2009-2010.

(Placed in Library, See No. LT 3227/15/10)

A copy of the Annual Report (Hindi and English versions) of the Handloom
Export Promotion Council, Chennai, for the year 2009-2010, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government of
the working of the Handloom Export Promotion Council, Chennai, for the
year 2009-2010.

(Placed in Library, See No. LT 3228/15/10)

A copy of the Annual Report (Hindi and English versions) of the All India
Handloom Fabrics Marketing Co-operative Society Limited, Noida, for the
year 2009-2010, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government of
the working of the All India Handloom Fabrics Marketing Co-operative
Society Limited, Noida, for the year 2009-2010.

(Placed in Library, See No. LT 3229/15/10)

(5) A copy each of the following papers (Hindi and English versions) under sub-section
(1) of Section 619A of the Companies Act, 1956:-

(i)

Review by the Government of the working of the National Handloom

Development Corporation Limited, Lucknow, for the year 2009-2010.



18.11.2010 10

(i)  Annual Report of the National Handloom Development Corporation
Limited, Lucknow, for the year 2009-2010, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3230/15/10)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI JITIN PRASADA): I beg to lay on the Table a copy
each of the following Notifications (Hindi and English versions) under Section 62
of the Petroleum and Natural Gas Regulatory Board Act, 2006:-
(1) The Petroleum and Natural Gas Regulatory Board (Code of Practice for
Quality of Service for City or Local Natural Gas Distribution Networks)
Regulations, 2010 published in Notification No. G.S.R. 720(E) in Gazette of India
dated 1% September, 2010.
(2) The Petroleum and Natural Gas Regulatory Board (Petroleum and Natural
Gas Register) Amendment Regulations, 2010 published in Notification No. G.S.R.
721(E) in Gazette of India dated 1% September, 2010.

(Placed in Library, See No. LT 3231/15/10)

(3) The Petroleum and Natural Gas Regulatory Board (Authorizing Entities to
Lay, Build, Operate or Expand Petroleum and Petroleum Products Pipelines)
Regulations, 2010 published in Notification No. G.S.R. 722(E) in Gazette of India
dated 1 September, 2010.

(Placed in Library, See No. LT 3232/15/10)
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THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI A. SAI

PRATHAP): I beg to lay on the Table a copy each of the following papers (Hindi and

English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1) @
(if)
2)
(iD)
(3) ()
(if)
4) (@)

Review by the Government of the working of the KIOCL Limited,
Bangalore, for the year 2009-2010.
Annual Report of the KIOCL Limited, Bangalore, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 3233/15/10)

Review by the Government of the working of the MECON Limited, Ranchi,
for the year 2009-2010.
Annual Report of the MECON Limited, Ranchi, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 3234/15/10)

Review by the Government of the working of the MSTC Limited (including
the Annual Report of its subsidiary, Ferro Scrap Nigam Limited), Kolkata,
for the year 2009-2010.
Annual Report of the MSTC Limited (including the Annual Report of its
subsidiary, Ferro Scrap Nigam Limited), Kolkata, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 3235/15/10)

Review by the Government of the working of the MOIL Limited [formerly

Manganese Ore (India) Limited], Nagpur, for the year 2009-2010.
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(i)  Annual Report of the MOIL Limited [formerly Manganese Ore (India)
Limited], Nagpur, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3236/15/10)

... (Interruptions)

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI

VILASRAO DESHMUKH): On behalf of Shri Arun Yadav, I beg to lay on the Table a

copy each of the following papers (Hindi and English versions) under sub-section (1)

of Section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Scooters India Limited,
Lucknow, for the year 2009-2010.

(2) Annual Report of the Scooters India Limited, Lucknow, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 3237/15/10)
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12.03 hrs

MATTERS UNDER RULE 377"
MR. CHAIRMAN: The Matters under Rule 377 shall be treated as laid on the
Table of the House. Hon. Members may hand over the slips at the Table
immediately.
... (Interruptions)
(i)Need to construct an over bridge at Kootteripattu on National Highway No.

45 in Arani Parliamentary Constituency, Tamil Nadu

SHRI M. KRISHNASSWAMY (ARANI): I wish to draw the attention of the
House to the serious situation prevailing in my constituency Arani in Tamil Nadu
following the construction of four-lane Highway on NH-45 between Chennai and
Tiruchirappally by the National Highways Authority of India (NHAI). More than
250 people have died due to hit and run by speeding vehicles on the Highways.
Most of them have died on the spot .

The problem in this area is that the highly congested road corridor between
Mylam & Senjee crosses the highway at Kootteripattu. Moreover, there is a sharp
slope at this point on the Highway where average speed of the vehicles is around
100 kms. If this situation is allowed to continue, I apprehend that there will be
blockade of this important highway by the bereaved villagers and other public. |
have already taken up this issue with NHAI and pleaded that NHAI should
immediately construct overbridge to enable safe passage of the pedestrians. This
was brought to the notice of Chairman, NHAI and other officials concerned. So far
no action has been taken.

I, therefore, demand that an over bridge be constructed forthwith at

Kootteripattu on the National Highway No. 45 to prevent further loss of lives. If

* Treated as laid on the Table.
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no step is taken in this regard villagers will be left with no option but to organize

road blockade on the highway.

(ii)Need to remove the problems of ESI card holders and provide adequate

medical facilities in the ESI dispensaries/ hospitals in Kerala

SHRI KODIKKUNNIL SURESH (MAVELIKKARA): I would like to draw the
kind attention of the Ministry of Labour regarding functioning and condition of
ESI dispensaries/hospitals in Kerala.

The Central government purchases land, construct building of ESI
dispensaries/hospitals and staff quarter. The doctors, nurses and other paramedical
staff are appointed by the State Government and these hospitals are run by State
Governments under State Employees Insurance Corporation. Majority of ESI
dispensaries/hospitals are not functioning properly. There is shortage of doctors
and other staff. The ESI card holders are facing lot of difficulties in such a
situation.

The majority of the people of the entire Kollam district, parts of the
Alappuzha, Pattanamthitta and Trivandrum Districts are working as workers in
Cashew Factories. There are about 300 cashew Factories and 2 Lakh cashew
workers are working there. They are all ESI card holders dependent on these ESI
hospitals there for their medical needs. But they are facing problems due to
inadequate number of doctors, staff and medicines.

I, therefore, urge upon the Government to set up a high level committee to
look into the functioning of ESI hospitals in Kerala. 1 also urge upon the
Government to set up dispensary/hospital-wise advisory committees, involving
elected local representatives to monitor the day-to-day functioning of these

hospitals in the interest of workers.
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(iii) Need to take timely action to refrain China from constructing dam on the
River Brahmaputra near Great Bend in North East

2 g9 qEA (HERTEIS, 9.9.): fTed & 3o gd 9 3 e aR g Qe § W 16 9l

fpetiHicR wafed 8 & ueard AT AT 74 WHId 0 F g-cf o) AR A T2 B

arell FEYE T4 21 39 god W O gHeT uls< A1 U 9 HEl AWl 7, 9 40 TR
WTATE AT & STel fagla gRars & o &) @1 g1 39 aRaAre T & Ay & A 3r
Y B IR Ud IR A -9 DI I I NG B & e A I G4l (FeqgF) B
AR BT I d=8 A UfREH A1 I NG AlS B AMd (AT T8 & W Jell a1 4 S
HT W IUHA R & 2l

N BT I8 YA Ahel 8T Al geAYS I fqay 200 fAferas ago Hiex Siel = 31U
AT § o o iR RWEl &1 77 © & 399 9RA &3 3 geyd T4 H S 3 60
airerd AT B HH B SIRAM | aRumTREs geYE ¥ Uid B arel &3 & ARl 39
A1 T favrs SR o GEfaa &= & FarRidl &1 Sioiiad 9 avg gwifad 8|

URA I BIPR TG H YA PR FEYS T4l W ¥ Aaex o 9w 1 ded g9
STl &F FRN B, 98 W ORE QAU B SIRATT| RO S B dHel 9 R
ey & Al TaRM SR WRA | M Bl 3w 81 SRR a' qegul fRfa i ToRms
P ARGT DT T9IIAd B aTell 21 31 59 TR TR0l § YR WRBR T Y& HRIATe! B

(iv) Need to make sugar mills operational in Uttar Pradesh and to provide
fair price to cane growers

# STefe T (SARAFTS): <o § fHaFl &1 Thal BAA T 81 & qraols URIg T
YH B B qg Wl G TP IR USW B 131 A Bl F T B WS IRE T B Y A



18.11.2010 16

fopaml & wwe YR A U B AT B, Rifh A Al g1 o9 fhaml &1 T WRE B
forg firdll g1 form Sirar @ W) S9! Wa I &Y oS & forg w@reft @1 aran 21 offes i+
el § UIg g T BN B BRU {HAM DI AUAT T Dlog GdTeld Dl AK aMl W 97 &
forg AR BT U @1 ¥ 99H # fHA B I # dlog I 160 W 180 WHd U e
b B T qod el T @ 8 Safh fUsd q¥ e @ 9 el g T ged 260 A
280 WY U fadaee a MAa o Jafdh §9 IR ARGR o 15T H T & oI H 40 H0 Ui
fFaea o1 afg ot =l

W &5 WHR I AR 2 6 a8 S uew § I fredll =1 =11 fiRE &1 & e
Y% BRAT U4 (A1 Bl S T I DI A oI e &g e Ud sawaes Hriarst
ki
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(v)Need to accord approval to the proposal for upgradation of Medical
College at Calicut as a centre of excellence in Kozhikode Parliamentary
Constituency, Kerala

SHRI M.K. RAGHAVAN (KOZHIKODE): Calicut is a major centre in the
Malabar region and the Medical College at Calicut caters to the needs of the
patients from all the six districts of northern Kerala. There has been a constant
demand for elevating this college as a centre of excellence. A proposal is also
pending with the Central Government. I would urge the Central Government to
ensure speedy clearance of the same so as to benefit the entire region with modern

& advanced medical facility.

(vi)Need to facilitate visa clearance of Haj pilgrims from the list of pending
applicants from Bikaner Parliamentary Constituency, Rajasthan for
pilgrimage to Saudi Arabia

3t ST YW AEATA (SHMR): B AT B R DR I WIhid SN B9 & geard g
AT T UUIE Ud JMaedd 9l SISl 7Y Jifsd I & WRd WRGR & Aafdq rfamiar
ART BT BIEHR Ao BT SAVR BR B &l A 9T &85 fibMR I 18 B9 JIR-T Bl diol
DI WP W T g5 21 W ST H 105 B9 ATH JAT IR S A AW 2000 B ATAT
9 BRI F ¥ gY B

3 MU WeAH ¥ W #A B AR B 6 qeal R & wafta w3 iR
T ARSI a1 PRb 59 TAKT BT AL WAl T BRIQ, dMfp AR B g9l ATl
A Ud Wy & AT A 99 ¥ 3R IThT AAdel TRBR I8 b |
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(vii)Need to treat ‘KOLI’ and ‘KORI’ communities as one caste so as to
provide them equal facilities extended to Scheduled Castes

sft IR weay (Reren): AT ooy AeiqdT, # ofush A1esd | WRd ARGR | AHINS
I Gd IR #A & A H A Al § b < H Blell A1 DI S ST
SRl @ gt 6 B, feed [ o 7 S Piell & AW A S S 2 SR e o A
‘BN, STafh oo | A8 UH & S 7 3R 3D IAT H QT DI T o A W e 38 g
Afh Bs IS H Bad I Bl a1 & BRI S 39 I b 4l A dfad B9 TS & Bl
3d: AR AU AEFH F AT HAT S A NG © b g9 ddy # o¥ & A= yawi /A
& Aferr & o= & sRor S At da1 81 T8 €, S7 9| B o S ded gud
IO TR ATP SUHR & bletl AT BRI ST B AN BT G A1 & ARl bl e
qrell JRAER T4 W I e 9 |

(viii)Need to expedite the construction of Bhanupalli-Bilaspur-Berry,
Ghanauli-Baddi, Nangal-Talwara and Bilaspur-Mandi-Manali-Leh railway
line projects in Hiamachal Pradesh

£ IR g ogpr (FHRQR): srege weley, AT Yo qadiy Ud AMmEdl qeer 81 sirsirar
® 62 I H AT T badl 32 [HeAldIex Yl g Ua¥ § 1 2| WiUool - [oTagR-a¥ gieist
el g @ (0T BT B9 99 2008-09 B FC H DI g, by 3l I AT Bl Al gul
TE oM Tl 98 AT gFf T | T @ Tl EAIA-TE TS XA s T FHoAwon 9y
2007-08 & T ¥ B g oY, b B TR &3 ASITG YA g q[H S T BRI
3l &5 A Ay I & Yod & ddbfeqd U@ W Ml dd B URH 81 fhar 1 gl
Nd o FTa-defaret 991 X & B & 9§ g wA 7g W o adfed o
S 3R Tl [T R-HS-ATell-olg/cerd d$! Xl oigq &l v AWk, e, aF &
Mt I g oId MMaead Tl 3d: §9 X g & AU P dchlel WIPHid Jard B
S|
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(ix)Need to provide funds for construction of a permanent building of Post
Office at Bhiloda Tehsil in Sabarkantha district, Gujarat

$it AesfiE N, A0 (WERBe): W AT &F Fiavdbiol ([ORd) b AMfearil a5t &
2| frdrer dEdiid S Sffearil 9gal SIeiic & &1 30 ¥ 40 TOIR IMEME Tl &9 @, J8i
q SIHER DI AHWT D Wad H H B ARBR Bl & N BIAT TS 8| AU D
AT B ST T AR & AT BT 2 (HeArer & drel |fFfed 2l

TS # YA SIHER &, Sl fh N &l rerdd I & AR R & waq |
B BT | ST fAURT 7 3+ Has fHior &g 4 &1 =@ae R o 2l

W & AR A faeT 2 5 39 4 w s waq & i =g fawmsdares &
ity BT dohlel w0 A Srdfed B S| | € iy iy wern o BH Bl q)1 fhan
S A1 el & & W STfearil |t 3R 1T & AMIRAT Bl SHHT ¥ 3iR G
e B S i 3T AN &Y Frafy o1 i sl SThaE F o1 © 3N 91 & iy 59
&5 B IR P AEGH I T WX ) SireT oy |

W 3 GAd W D5 ARHR qhlel W A BIYATE] B BT S SN DA Dl BE

B

(x) Need to approve the proposal of Bihar Government for supply of Ethanol
to sugar mills of the state particularly for Warsaliganj sugar mill

ST, e Rig (Faren): ER uid # Jarer Sar=ria aRaeiis @+ fra St fied &t #gre
faRiRer & a7 A g & oft, ome Mo, 79 vt B 7 O Bl gem @ Rafy 7 ¥
W YT B A Tl 8T B HRO el 8l U1 %8l &l gl PR A fd8R H 38 A el
45 € 3R U g URARI Bl JUT8 8 ST Il Bl

3 fIER A SiefiieieRur 3R fUBSUu B R &1 & [y aRAANS - A &
A1 3 A AT BT A B Y@ o & U [d8R IR & IKIE W ASAR Jar
EDd
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(xi)Need to give environmental clearance to the proposals of projects for

construction of dams submitted by the Government of Maharashtra

SHRIMATI SUPRIYA SULE (BARAMATI): Maharashtra Government has
submitted the following proposals to the Ministry of Environment and Forests,
Government of India for environmental clearance:
1. Kanhan River Project (Kochhi Barrage), District Nagpur — proposal
submitted on 5 September, 2009.
2. Ballarpur, District Chandrapur —Proposal submitted on 29
September, 2009.
3. Sawargaon Paghora Rehabilitation, District Bhandara — Proposal

submitted on 27 June, 2006.

4. Kondhwal (Dam), district Pune- Poposal submitted on 4™ Qctober,
2008.
5. (1) Sapali Dam (Upper Painganga State (ii) District Hingoli —

Proposals submitted on 2 December, 2009.

All the above proposals are pending with the Ministry of Environment and
Forests, Government of India. Keeping in view the importance of the projects, it is
requested that the Government of India should give necessary clearance to all
these projects at the earliest.

... (Interruptions)
MR. CHAIRMAN: Hon. Members, I have an announcement to make. Will you
please go back?

... (Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet tomorrow, the 19™ of
November, 2010 at 11 a.m.
12.03 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OE’?riday, November 19, 2010/Kartika 28, 1932 (Saka).


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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